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The Electricity Regulatory Commission {Amendment) Bill,
2001, as passed by the Lok Sabha.

The Trade Unions (Amendment) Bill, 2000.

The Influx from Pakistan (Control) Repealing (Repeal) Bill,
2001.

The Colonial Prisoners Removal (Repeal) Bill, 2001, as

passed by Lok Sabha,

(e) The Insurance Laws (Transfer of Business and
Emergency Provisions) Repeal Bill, 2001, as passed by
Lok Sabha.

5. Consideration and passing of the Industrial Disputes
(Banking Companies) Decision (Repeal) Bill, 2001.

RE. BALCO ISSUE

SHRI NILOTPAL BASU {West Bengal) : Sir, with your
permission, ...(Interruptions)...

it Worg FeT (FERTS) : GHIIT HEIe Y, g1 2 e &1 99

IRTL...(TGL )...
MR. CHAIRMAN: | will allow you also.

SHRI NILOTPAL BASU: Sir, last week, Parliament was
discussing the BALCO issue. It was seized of the BALCO issue and
we had a threadbare discussion on this. But, last evening, we came to
know from the television that the Government of India had gone to the
Supreme Court on behalf of the private promoter to
throttle..(interruptions)... We condemn this and demand that the
Government must come out with a statement before Parliament. Is
this a right precedent to be followed? All over the country, there are
thousands of private companies. | would like to know whether the
Government will intervene in the Supreme Court on behalf of those
private promoters to throttle the legitimate workers' strike
...(Interruptions)...
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£ GO TART (AL U20): G FEIeY, I8 9gd TR A9l & fb
T ATgde B & [ b5 AR I BIC | S| qradl & IR 39 F
ARPR BT RN =8 Sl Vel 21 MY f&7 ST a7l 81 ¥&T & I AW 8l ]ET
2 T I1TT & Uiy I8 TRAR SRR T2} 97 X&) B ITefdl &b o § I8 A
P U BIC TS dleh IS H Al SBI ITeTeh] B Sil...(FAIM)...

MR. CHAIRMAN: The Minister is responding.
...(Interruptions)...

THE MINISTER OF STATE OF THE DEPARTMENT OF
DISINVESTMENT (SHRI ARUN SHOURIE): Sir. Government of India
went to
the Supreme Court on its own behalf for reasons | shall just spell out.

SHRI SURESH PACHOURI: Very sad. ...(Interruptions)...
MR. CHAIRMAN: Let him say. ...(Interruptions)...

SHRI DIPANKAR MUKHERJEE {West Bengal) : Sir, the
company is not under the control of Parliament. From the 2nd of
March... ... (Interruptions)...

MR. CHAIRMAN: Let him say first.

SHRI DIPANKAR MUKHERJEE: How can he say it?
...(Interruptions)...

MR. CHAIRMAN: He has a right to respond. Let him respond.
... (interruptions)...

SHRI DIPANKAR MUKHERJEE: Sir, he is talking on behalf of
the company. He has done it earlier also. ...(Interruptions)... He is
talking here on behalf of a private company. ...(interruptions)..

MR. CHAIRMAN: Let him respond. ...(Interruptions)...

SHRI DIPANKAR MUKHERJEE: | charge this Government
that it is acting on behalf of a private company. Let them deny it.

MR. CHAIRMAN: Let him respond. ...(interruptions)...

MR. DIPANKAR MUKHERJEE: They have given 51 per cent
shares to that company. ...(Interruptions)...
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MR. CHAIRMAN: Let him respond. ...(Interruptions)...

SHRI PRANAB MUKHERJEE (West Bengal ) : Sir, | will draw
your attention to a procedural matter. | have no problem in hearing the
Minister. But, let the Government understand. Sometimes, some
Members mention a subject, without it being on the agenda. Would the
Government like to respond on every occasion?

MR. CHAIRMAN: Certainly not.

SHRI PRANAB MUKHERJEE: We would like to have the
response of the Government in this regard. Therefore, if the hon.
Minister creates a precedent in respect of BALCO, | have no problem.
| am readily agreeing to it. But, on all Special Mentions, on Zero Hour
Mentions, we would expect that the Government would respond.
...(Interruptions)...

SHRI DIPANKAR MUKHERJEE: This is a special case.
...(Interruptions)...

SHRI ARUN SHOURIE: Sir, ...(Interruptions)...
MR. CHAIRMAN: Let him say. ...(interruptions)...

SHRI ARUN SHOURIE: Sir. the position is like this. The
Government had already gone to the Supreme Court some days
earlier in regard to the transfer petitions that had been filed by the
Government of India. In pursuance of those, we added a petition now
for one reason, because of three-four bits of very alarming information
that the Government had received. We wrote about that alarming
information, about the imminent damage to the plant, if the power
shut-down was continued even for one day more. We wrote to the
Chief Secretary of Chhattisgarh Government...

SHRI NILOTPAL BASU: Where from he got the information?
...(Interruptions)...

SHRI DIPANKAR MUKHERJEE: Sir. ...(Interruptions)... from
the Table of the House. ...(interruptions)... He 'is misleading the
House. ...(interruptions)... He is misleading the\
House....(Interruptions)...

MR. CHAIRMAN: | will allow you. Let him complete first. He
has not completed yet. ...(Interruptions)...
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SHRI DIPANKAR MUKHERJEE: Please allow me
also. MR. CHAIRMAN: Yes, | will allow you.

...(Interruptions)...

sft e TRt : AR, U8 T YA < IR &, GG Bl [ARTE B
DI BRI BT 7 T2 B ...(TIEHH)...

SHRI ARUN SHOURIE: Sir, we wrote to the Chief Secretary
of Chhattisgarh Government. My Department wrote about the
information we had received, and this information pertained to several
factors. One was, the imminent and the very substantial danger to
what everybody has been saying is a national asset, i.e. the plant, and
we were given the figures that the damage, once it occurs, may go up
to Rs.100 crores. That means, there would be a direct financial
liability, apart from everything else, on the Government of India, of
Rs.49 crores. ...(Interruptions)...

MR. CHAIRMAN: Let him say first. ...(interruptions)...

SHRI ARUN SHOURIE: Second, Sir; there was no reply from
the Chief Secretary of Chhattisgarh Government to our letter which
was sent by fax to the Chief Secretary's office and his residence. Sir,
as | mentioned to you, the Government continues to be a 49 per cent
holder of this... ... (interruptions)... So, the financial implications...

S} X TR AXDR b 3R 8T 49 YA IR & I 91 a8 Fl
HATHAT § BIS | SIUL...(FGH). .

$ft Y] WAR (ORIA): F9 HE T MY T[aHS Bl NI B @
&...(FauT)...

MR. CHAIRMAN: Let him speak. ...(interruptions)...

SHRI ARUN SHOURIE: Sir, we have received definite
information... ... (interruptions)...

SHRI RAJU PARMAR: Are you referring everything to the
State Government? ...(Interruptions)...

SHRI ARUN SHOURIE: The third information we received
was... ... (Interruptions)...
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MR. CHAIRMAN: Let the Minister speak. ...(Interruptions)...
Please sit down. ...(Interruptions)...

SHRI ARUN SHOURIE: Sir, we had received definite
information from within the plant, from the Central Government
officers, from others, from outside the plant, that an imminent law and
order situation was arising and tension was mounting. A CISF jawan
had been beaten up and a lorry carrying food and medicines had been
overturned and set on fire. This kind of information we were getting all
the time. ...(Interruptions)...

SOME HON. MEMBERS: Shame, shame. ...(Interruptions)...

SHRI ARUN SHOURIE: Sir. fourthly, we had been given
definite  information  that actually they had not even
made.,(Interruptions)...

M FreB WA qUER AEGY, WRT 39 WO 1 VET
2...(AYTH)... T8 T3 3T STFHRI § T2 &...(FIEH)...

3t A0 YIS (STR U<2): 59 AUB! IRE A PIs Il ol 89
SR Y TE G ... (HGET)...

it a8 a= Hom ORYM): I MR & 1 <@
2l...(TaEH)...

it IFTSTH ST (JTSIRRATT) : 31T T BTG ... (SAIE)...

SHRI ARUN SHOURIE: The Chief Minister of Chhattisgarh
and very senior politicians of the area had gone and said there, on the
site, that they would not allow the plant to resume functioning tilt the
Central Government reviewed its policy and reversed its decision. ...
(Interruptions)... The Chief Minister went on record - the Chhattisgarh
Press, the Madhya Pradesh Press and others have reported the Chief
Minister of having said this -- to say that he would not allow the
management to step into the State. Sir, this kind of
instigation..(Interruptions)... We had definite information that, till this
moment, the workers had not submitted any charter of demands, for
stoppage of work. But they stopped working.

st fospm Twi (M= UQEn): HeR A1 Sl dRG W Sorl Tl
2l...(AYTH)... SHHT IR H3AT 571 S 72 E1...(FIIH). .

Teh A e 31T A 93 IR QiffeRRd €, 319 Ugel raq e
P B L...(TTLT)...

251



RAJYA SABHA [8 March, 2001]

st YHERT 3FETA : U HEIS Y, S USel...(GEH). .

M R PAR WA (IRTS): HET Al A SO/
Bl...(au ). .

M P TER: FOR HElRy,  ..(F@UH)..  |HOR
AEIG,...(dYM)... S5l 238 & d&d AT FILAT BT U2 Bl...(TTETH)...

SHRI PRANAB MUKHERJEE: Are we going to discuss the State
Government on the floor of the Rajya Sabha? Mr. Chairman, Sir, for each
and every occasion, we will consider this as a precedent.
...(Interruptions)... Sir, you have not ruled him out. He is criticising the
State Government and the conduct of the State Government. It can't be
discussed on the floor of this House. ...(Interruptions)...

MR. CHAIRMAN: Are you criticising the State Government? Do
you want to criticise the State Government? ...(Interruptions)...

SHRI ARUN SHOURIE: No, Sir, | am not doing it.
...(Interruptions)...

MR. CHAIRMAN: You should not criticise the State Government.
...(Interruptions)...

SHRI ARUN SHOURIE: Sir, on this very floor, in your
absence,
grave allegations were made. ...(Interruptions)...

MR, CHAIRMAN: You should have given notice, if you are going
to say something. Without giving notice, you can't say anything on the State
Government....(Interruptions)...

SHRI ARUN SHOURIE: Sir, | will do so. ...(Interruptions)...
Sir,
wherever | had said 'State’, it should be removed. Wherever | had said
'State Government', the words should be substituted by 'political
leaders of the State.' It should not be 'State Government.' | withdraw
the words 'State Government'....(Interruptions)...

Sir, these things have been published in the national press.

2 = AIeA: YU A81ey, § B8 dr8dl g fb Sl STHaR] bos
P ¥ I I8 IFHRI TG I el & S AMETL...(FGEH)... TS STFBRT
TR VY WX b Fag | &...(qGHT)...
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it IFSTH STUATA: T, FILAT B! 47 ... (FGLT)...

i X% A W, 98 FecdqUl IS < 81 XET 8. .|
it uTafay: 3y o= fAfeRex &1 Wi &l 9o < <R B...(@aum™)...

You are not allowing your own Minister to speak! ...{Interruptions)...

SHRI ARUN SHOURIE: As a result of the evidence put forward by the
Central Government to the Supreme Court of India, they passed far-
reaching orders, on the basis of the proof submitted to them, saying
that the State of Chhattisgarh, the Chief Secretary and the Director
General of Police, in particular, are directed to provide full protection to
the workers and the management, and their families, inside and
outside BALCO. ...(Interruptions)..

MR. CHAIRMAN: Please sit down. ...(Interruptions)...

SHRI ARUN SHOURIE: Sir, yesterday only in his eloquent
speech one of our senior most Members, Shri Arjun Singh referred to
Supreme Court orders on the Samta judgement. ...(Interruptions)...
Now when | am referring to the Supreme Court orders which seem
inconvenient, to them they say that | cannot do it. ...(Interruptions)...

SHRI DIPANKAR MUKHERJEE: Sir, yesterday | had give a
notice

... (Interruptions)...

ot R~ 9ieq: WX, Gdlwd T B....(FaH )... 9815, 8¥h
Ifh AT 3T AP &1 g1 ¥&T B...(FAT)...

MR. CHAIRMAN: | have given the floor to Dipankar.
...(Interruptions)...

SHRI DIPANKAR MUKHERJEE : Sir, yesterday itself | was
expecting this non-factual reporting -- or whatever you say -- by the-
Government and the private company. That is why, Sir, yesterday | had
sought your permission to raise this special issue. Sir, on 6"\ the day
before yesterday, the Balco Bachaao Sayunkta Abhyan Samiti, the
workers and all associations together gave a Press note. That was not
published yesterday. ...(interruptions)... That is why | sought your
permission. Their views should be known to the nation so that this
misleading information does not arise. ...(Interruptions)... | want to
read it out. ...(Interruptions)...
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f&=aY % 9171 1 | have given it to the Chair. ...(Interruptions)... Sir, the
Minister is interrupting me. ...(Interruptions)... | am privileged to be
interrupted by a Minister. ...(Interruptions)... k Minister is interrupting
me. ...(Interruptions),..

MR. CHAIRMAN: Please sit down. ...(Interruptions)...

SHRI DIPANKAR MUKHERJEE: | will just read it out.
...(Interruptions)...

oY urafa: sy If3T....(@aum)...

it Suic” q@oil: fEat § FreiiT| RIS H 9Ial 1 39 ART e8] e
Sfery &<t # gl areehl qertail Hyeh ifiar w3 i1 e feam 81 e
HAT Sl IS B1...(GLTH).... o] TaT3T HYTh AMNITT AL, (FaEH)...

i} IMST AT : 319 T I e IR T N1 2....(FGTH)....

it FaiHT JSil: dTedh] FaTS AYh AMNATT AR, (aLr)... 37T
T &1 AT &2 319 3B Fravet T, 319 A1 ge it e < ® &1 o e T B
3N aTe, WA Sfl B a7 Gl 2, BRI W1 G Al l...(agm)..

it prafer: Mg T IfSU 1...(FaEm)...

MR. CHAIRMAN: Mr. Dipankar, | want to know whether you
are going to authenticate it. ...(Interruptions)...

SHRI DIPANKAR MUKHERJEE: Sir, | have given it to you.
...(Interruptions)... | cannot do so without authenticating it.
...(Interruptions)...

st faepw Tot: a7 319 39 Aie R It g L(aHT). .
it gurafar: ey 3fsul

st diaiwY JE@Eeil: Igd Fom MY A A1 Uer B e 2 f ey
..(ALT).... 3R 37T BIFSYL...(ILT)...

it TR Higd: 39 Aie W =@t 8RN? R 9N e IR 989 812 31
39 TR FIRAT IRTTL....(@au™)... 39 b fFrow & agd 989 81 <& 8, fod
T o) 989 81 X2 8 2...(qag™). .
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it FuTafr: 37T Ugel G TG ... (FaEH). .

iR J@oll: qToed] garsll g AR AT 7 59 [k 31 g
SIERTAT B1...(ae)... 3R el 4 dret Xe1 g1 et f2w<l & qiet ve1 & b it
Wi El 81 AUS AN B 87 ol fe=dl # diet 8T Bl...(FaE)... I8 A
TS &I Bl...(TaYH). .

3 TR WIe: BRI H oo 4 fordr 781 21...(aum)...

ot guTafy: I8 S Aifesd fEar o1 3R #9 &l 31etrs; T2 foha 2l
P 81 S5 aNdfede fhar 81 9% 319 &1 T-11...(ae ). .

# ddiey qegoit: AT A1 e ATSL...(FGH)... I8 AT ]IS
BA? . (FAYH)... SRIU, 2 S WY S8 B Bl ...(GEH)... 9T o ugr ot
81§ 3R H30 O S©el ¥R Bl...(=ad)... Tgi ST Bl...(ddr™). .

3t dor T (FERT):  dradl &1 fdare @« fear gl
.(FFIM)... TR Afbe § S $B 8l BT 8, IFb HU ddl HI S|
..(FIIF)... IR Fifpe F YT ... (Faem™)...

MR. CHAIRMAN: Nothing willl g(5' on record except what Mr.
Dipankar Mukherjee is saying. ...(Interfdptions)... | have allowed only
Mr. Dipankar Mukherjee and whatever he is saying only will go on
record, ... (Intei ruptions)...

2 e q@ESil: ded! FaRl AYH ANIE AR (FFETH)...
JIHAT ST 93 ©,...(FAHF)... SR 3R 91 G of...(FGEM)... JeTH31 i
& @ gT of ...(caum)... 39 ol &1 g: Srexran € 6 s g war
ERI...(FAYT). .

it S 9 M (STRIT ) : 319 e o1 i T8t

GATI...(FTH)......

sft SiBR qEoll: THR §R D] 99 S | Hd |ig & AR g d®
ElTel WTRT X o) ¥ €1 el BT b Weey Wile i Hel T8l 4 i1
(TTHT).... S 7Y dTeh] Taral | TTHaTT AT SHiHew! B s/
T 8 FoTq, SHET B AT T o, Wwﬁ%‘ U1 RIT? ST BT
3ﬁ‘\va|c;\<|E€H1u>|ﬁH\rld?%ﬁluﬂwﬁﬂonc SUST A 814 UTTI BICT AT
WX Wic g It is not joint, $THETE &1 SO that the smelter plant does
not die -.(Interruptions),.. STFGT BT

37t EL.gA. Tgddt: e e on..(aum)...
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i =% Higd : {431 Sfl, Aty ST ... (aem)...

SHRI DIPANKAR MUKHERJEE : And he is charging that the
workers are sabotaging..(Interruptions}... Is he the Minister for Sterlite
or the Minister of the Government of India? ...(Interruptions)... This is
my charge ...(Interruptions)... Sir, for two days, this news has not been
published. Today, it has come in the newspapers..(Interruptions)...
They gave a press notification on 6" but till 8" it has not been
published..(Interruptions)... He is misleading the
House..(interruptions)...

MR. CHAIRMAN: Any way, you have read your statement..
(Interruptions)... Now, Mr. Arj un Singh.. (Interruptions)...

SHRI ARJUN SINGH (Madhya Pradesh) : Sir, |
beg to state.. (Interruptions)...

SHRI NARENDRA MOHAN: Sir, | am on a point of Order...
(interruptions)...

MR, CHAIRMAN: There is no point of order...(Interruptions)...
Please, sit down..(Interruptions)... When the Minister was speaking, |
asked them to sit down so that the Minister can complete his
point..(Interruptions)...

SHRI T.N. CHATURVEDI: He was not even allowed to
complete his statement.. (Interruptions)...

MR. CHAIRMAN: Now, when others are speaking, please
allow them to speak..(Interruptions)... If there is any new point then we
will see it later on.. (Interruptions)...

SHRI ARJUN SINGH: Sir, | am grateful to you for allowing me
to speak because, naturally, | am not fit to rise above the din. We are
accustomed to structured debates, points and counter points, and
come to a conclusion. Yesterday also, during my speech, | had drawn
the attention of the hon Minister to the wrong information given to him
about the letters written by him and the replies coming from the States.
The impression was given that the States were consulted. The letters
that | had brought to the notice of the House clearly indicate that there
was no consultation. Today, his information is that the plant is in
danger. We all know that if the smelter closes down, the plant will be in
danger; and that is the reason why the
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workers, who have a greater interest in the piant than, perhaps, you
and me, have assured that that will not tiappen. Now, on that,false
premise, you have gone to the Supreme Court, | must say that it is a
great disservice to this Parliament and this Government does not
deserve to be.. (Interruptions)...

o} YN 3T : AT S, H...(Faum). .

it ARy : 3MTY RIT HEAT 2 what have you to say

st Ao FeTm (FERTY): IR, ' A1 e b1 Hidl e
TMSY...(FGHT)...

it s T HU & Y G BIc | 1 PIg A<ST a1d T8l
2...(qET). .

TH AF-E WS GUH DS DI A Dls ! a1 Tal
2...(CTIH). .

i} siora freaw : FAfeRer 3l feasaedc & oe fafiex o wexose

1Y §...(TaYH)...

MR. CHAIRMAN: He wants to say something..(Interruptions)...
sft e SrraTer: S ft Tl 81 WRedl A 8 §eXwM T8l gl

IR....(HIIH)...

it uTaf: S9! 1 Il SN (EGET).... 3179 379+ ffRex &1 81 9ie
8l ¢ Y2 €1..(au)... He is the Minister concerned..(Interruptions)...
Let the Minister reply...(Interruptions)...

SHRI ARUN SHOURIE: Sir, | have to go not by the private
information of Mr. Arjun Singh, which can also be misleading, but by
what has been told to me by responsible Government officers on the
spot.. (Interruptions)...

The second point is, there is a public statement by the political
leaders there fa<Tell, Tl 9§ B <1 ST Wi @il fdSTefl, U+l d€ &7 &1
ST, I 918 T B2 interruptions)... After all, this is a statement
which is on record..(Interruptions)...

MR. CHAIRMAN: He has finished. .(Interruptions)... He has
finished.. (Interruptions)...
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SHRI NILOTPAL BASU: Then, we will also speak..(Interruptions)...

it dais J@oit: ey gofd 8, M ¢ BRALL..(FALH)...
MR. CHAIRMAN: Now, the whole thing is over.
...(Intenvptions)...

RE: CRISIS IN SHARE MARKET

it Worg FeUW (MERTYY): 9HMRT ST, A7 98T | g7 &
o) 1 faTe T8} P 21 ST) T HUH o] 550 IS I 1961 & T8
39 31T H Yo a8 I971 HE1 &1 lfcbl 309 J9] Hel Hag H &1 gaf1 81 I8i W
IR ISR | THIT U7 oG BRIS YUY BT ENCTell 81 bl 81 IEHAR
9...(IYH)... a%TWelMNa%denudwlel% IR TS I 31 g & 3R
WA FRf & gerda RivsT oft, 89R ford H50) HETed Bl AHAAT | TE BE &
o SRR QTSR & 9 Seb &1 FRT AT & b 49 dleb LT &1 el TR ATH BT
U A FIHR 8 Ol TG HE] ¥ § QRIS M1 1992 & W #leTel H I8
TRIST TI T 9.3 3R VRSt +.101 VY A Bl IR ISR H ATRE B P
foTT =t 31etTss fohaT 13T, AT Ug eIl 9Tl I8 g1 48l d, T ATl &
ST 31edeT 8§, AT TSt i, B%ﬁm—rﬂa’\fcﬁﬁs?ﬁw P UIHI BT 2l
agaaﬁgﬁﬂwévééﬁwq?aﬁaﬂmwﬁﬁawmﬁ
e 1 9% B <U §Y &1 3% 91 WY 7T off 7T € & 39 ¥ "Il &f
@Eﬂmaﬁ?ﬁlﬁvméﬁﬁﬁaﬁmﬂﬁﬂﬁélmmﬁqﬁm
T8 W WK qhe A Afhd Hufl & IR @l § {5l § &R wie
STARCY BT ATHT 74 BOIR HRIS SUAT..

SHRI S. VIDUTHALAI VIRUMBI {Tamil Nadu) : Sir, the
translation facility is not available. We are not able to follow his
arguments because we do not have any translation facility.

it urafer: <RaT, Sivgere™ 81 fier <81 81 SRav| Sitere™ <181 B

st dorg TR (FERTY): AWM wEiey, A-T Sy Rith Saen
He1 & & 498 TR Jidhe ® Sl 91 I I8 &, U 99 SIh 8§ B 3qD] el
TTAT ST FHAT| 39 TR TRER Bl GeAdh a1 Hfifehar b s geil 3R
WHR B TARHERE Y&  HAT  ISTL(FFIH)... Th e
JhY...(TAUH)...

sft TR~ AE: IE R EIET 7, WIS 7Y B IL....(FGE)...
it uTafer: §9 IS9P SOIoId 1 8, 319 96 SIS, (FGETH).... 3MYdhT THST
T % 1 81 %7 B...(cgaem)... it e, By |
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